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DELHI VIDHAN SABHA

BUSINESS ADVISORY COMMITTEE

(STXTEENTH REPORT)

{Presented on 29.12.1997)

CONSTITUTION OF COMMITTEE

15 Sshri Charti Lal Goel,
Hon'ble Speaker

e Shri Rajendra Gupta,
Minister of Law, Justice &
legislative Affairs

3s Shri Ram Bhaj

4, Shri Devendra Singh

- Shri Gauri Shankar Bhardwa]j

6. Shri Mahinder Singh Saathi

i Shri Shoaib Igbal

SECRETARIAT

i, Shri P.N. Gupta

Ze Shri S.K. Sharma

3. Shri P.C. Agarwal

4. Shri K.L. Kohli

Chairman

Member

Member
Member
Meriber
Member

Member

Secretary
Spl. Secretary
Deputy Secretary

committee Officer

The Chairman requested the Minister to spell out the

Government business likely to be taken up in the ensuing session

of the Assembly.

The Minister of Transport and Legislative Affairs

informed the Committee that the following legislative proposals

are likely to be introduced in the ensuing session for consideration

and passing:
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1. Delhi Tibbia College (Takeover) Bill, 1997.
P Delhi Water Board Bill, 1997
3 Delhi MIAs Salaries & Allowances (Amendment) Bill, 1997.

The Committee decided that tentatively 2% hours of the
time of the House maybe devoted to the Water Board Bill and half-

an~hour for each of the Bills at S1. No. 2 and 3.

As regards the report of the Privileges Committee, the
Comittee desired that this may be listed for Thursday, the 1lst
Jamiary, 1998 and tentatively allotted one hour for discussion

thereon.

The Committee approved the following subjects for Short

Duration Discussion:

155 DISCUSSION ON TRREGULARITIES AND RAMPANT THEFT OF
ELECTRICITY AND ISSUE OF INFLATED BILLS TO CONSUMERS.
2. TRANSPORT SYSTEM IN DELHI.

3 THE SORRY STATE OF AFFAIRS IN THE GOVERNMENT HOSPITALS

IN DELHT RESULTING IN THE SUFFERINGS OF THE PEOFLE.

The Committee approved that as a general rule, obituary

references may be made only in the following cases:

1: Members of Parliament elected from Delhi (both sitting
and former).
2y Sitting and former members of Vidhan Sabha/Metropolitan

Council/1952 Assembly.
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de Outstanding high personages of national eminence commanding
great respect in the eyes of people.

4. Municipal Councillors.

Committee authorised Shri Ram Bhaj and in his absence Shri
Gauri Shankar Bhardwaj to present the Report of the Committee
to the House.

(CHARTI LAL GOEL)
CHATRMAN

i Business Advisory Committee

Decenber , 1997




